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Amendment to National Highways Act 

804. SHRI GHUFRAN AZAM: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether Government propose tO' 
amend tiie National Highways  Act; 

(b) if so, the reasons; herefor; 

(c) whether it is a fact that the condition of 
National Highways throughout the country is 
in a very bad shape; 

(dj if so, how much expenditure has been 
incurred by the Central Government to repair 
the National Highways during the past three 
years, year-wise; and 

(e) what further steps Government propose 
to contemplate to maintain National 
Highways? 

THE MINISTER OF WATER RE 
SOURCES WITH ADDITIONAL 
CHARGE OF THE MINISTRY OF SUR 
FACE TRANSPORT (SHRI MANUBHAI 
'KOTADIA): (a) and (b) Yes, Sir. In order 
to mobilise additional resources. 

(c) and (d) National Highways in the 
country are generally in a traffic worthy 
condition and improvement works are un-
dertaken keeping in view the existing con-
dition, traffic intensity, inter-se prioity on an 
All-India basis and availability of funds. 
Expenditure incurred on maintenance of 
various National Highways during the past 
three years is as under: - — 

1987-88 Rs. 10, 915. 76    lacs 
1988-89 Rs. 14, 634. 61    lacs 
1989-90 Rs. 15, 796. 29   lacs 

(e) Introduction of computer-aided pave-
ment Management System for optimal uti-
lisation of available scarce resources. 

 


